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(d) whether'it is also a fact that

drug companies are utilising the
amount due to exchequer without in-
terest; and

(e) if so, what steps have been
taken after 1985 to recover the due
amount?

THE MINISTER OF INDUSTRY
(SHRIJ. VENGAL RAO). (a) No, Sir.

(b) Does not arise.
¢) Yes Sir.

(d) and (e) The amount recoverable
under Para 7(2) of DPCO, 1979 would
be recovered as per due process of
Law.

Stir by Small Scale Industries

1640. SHRI HARVENDRA SINGH
HANSPAL: Will the Minister of IN*-
DUSTRY be pleased to state:

(a) whether Government's attention ...
has been drawn to a news-item,,-
captioned "Small sector stir to hit ex-
ports" as reported in the Hindustan
Times dated the 16th April, 1989;

(b) if so, whether the target of ex-
ports has fallen substantially as a
result thereof;

(c) whether Government propose to
examine the grievances of the SSIs in.
view of fall in exports; and

(d) if so, what are the detals there-
of?

THE MINISTER OF STATE IN THE
DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE MINISTRY
OF INDUSTRY (SHRI M. ARUNA-
CHALAM): (a) Yes, Sir.

(b) No, Sir. Exports have not been
adversely affected.

(c) and (d) Certain post budget re-
presentations  were received - from
various  SSI  associations. ~ Government
had examined these  representations
and taking into account the incerease
in the cost of raw materials and inputs
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over the years, the eligibility limit of
value of clearances was increased
from Rs. 150 lakhs to Rs. 200 lakhs for
the purposes of availing the exemption
under notification No. 175/86. The
scheme  of- notional credit under
MODVAT in terms of notification No.
175/36, dated 1.3.1986 read wtih Rule
57-B of Central Excise Rules, 1944 was
also extended for one year, that is, up-
to 31.3.1990.
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Financial incentives to bamboo
based industries

. 1642. SHRI K, V.
THANGKABALU: Will the Minister
of INDUSTRY be pleased to state:

% (a) whether any financial incentives

are provided to bamboo based indus-
tries;

(b) if so, what are the details there-
of;

(c) whether export potential of the
products of these bamboo based
industries has been explored; and;

(d) if so, what are the details there-
of?

THE MINISTER OF STATE IN

THE

DEPARTMENT OF INDUSTRIAL
DEVELOPMENT IN THE
MINISTRY

OF INDUSTRY (SHRI M. ARUNA
CHALAM); (a) and (b) Bamboo
based industry falling within the

purview of the Khadi and Village
Industries Commission 'are provided
the following assistance/eon cessions:'__

(1) Financial assistance in the
form of loans and grants according
to approved pattern. Fiscal conces-
sions, such as, exemption from in-
come-tax, sales tax interest subsidy
etc.



